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'Shri P. C. Borooah: May I !mow 

whether the new reg.me in Jakatra 
has expressed its desire to r~vive nor-
mal relatiunship with Malaysia. and if 
so, whether our Government have 
offered any gOOd offices in the matter 
so that the ties between Indonesia and 
Malaysia vis-a-vis Indonesia and 
India are strengthened? 

Shri Dinesh Singh: That is not now 
.ecessary, because representatives of 
lbe two Governments are directl.l in 
touch; some arrangements haVe been 
.. ade by them and these arc awaiting 
ratification. 

Censorship of Indian and Foreign 
Films 

*.3. Shri Hem Barua: 
8hri Sureruiranath Dwiv .. dy: 
Shrl Hari Vishnu Kamath: 
Shri Nath Pai: 
Shri Yashpal Singh: 

Will tho Minister of Information 
.aft:! Broadcasting be pleased to state: 

(a) whether it is a fact that Gov-
ernment have received complaints to 
'!he effect that while Indian films are 
subjected to rigorous censorship 
atandards, foreign films shown in our 
picture-houses are more liberally 
judged and examined; 

eb) if so, the reasons for aPplying 
different standards; and 

(c) whether Government have 
i",ued any specific instructions in 
1:flU; regard? 

The Minister of Information and 
Broadcasting (Sbri Raj Bahadar): 
(a) Yes, Sir. 

(b) and (c). The rules and prin-
ciples for censorship are the same 
for Indian and Foreign films. How-
ever, the divergence of culture, and 
outlook On life in various parts of 
the world is necessarily reflected in 
the films produced, which is duly 
taken note of in censorship of the 
films and which accuunts for some 
features which are peculiar to 
foreign films. 

Shri Hem Barua: May I know if 
it is not a fact that at times dUe to 
political pressures from friendly 
countries, as in the case of a picture 
called Dr. Zhivago, the judgment of 
the Censor Board is often condi-
tioned by political considerations 
rather than by social and aesthetic 
considerations? If so, may I know 
what steps Government have taken 
to ensure c<:>mplete independence of 
judgment to the Censor Board? 

Shri Raj Babadur: The Censor 
Board functions under the provisions 
of the Cinematograph Act Of 1952, 
and the provisions therein follow 
broadly the provisions of art. 19(2) 
of our" Constitution. I would like to 
submit that th5e is no question of 
any pressures or pulls from any 
i<:>reign countries. But one of the 
considerations is that the films con-
cenled should not incite violence or 
crim e, apart from other considera-
tions; also they shOUld not bec<:>me a 
sort of embarrassment SO far as our 
political and diplomatic relationship 
with other countries is concerned. 

Shri Hem Barua: May I kn<:>w if 
it is not a fact that while simple 
Scenes of emotional exuberances bet-
ween a young man and a woman, 
not to speak of oscula tory scenes, 
are taboo in Indian pidures, there 
is a profusiOn of such scenes in wes· 
tern pictures, and when westerll 
pictures are shown in our picture-
houses, thev are overcrowded be-
cause the Indian .pectatOl"!l w.n~ to 
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find out the prerogatives enjoyed by 
western lovers on celluloid? 

Mr. Speaker: He sh')uld look to 
the younger men, not to me! 

Shri Hem Barua: If that is so, why 
II' it that Government have allowed 
these 'two standatds, double stand-
ards, to be followed by the Censor 
Board, one standard in relation tJ 
Indian pictures and another standard 
in relation to Western pictures to 
be shown in Indian picture houses? 

Shri Raj Bahadur: As I submitted 
Just now. the films reflect essentially 
the culture, way of life and attitude 
of the countries concerned and neces-
sarily what obtains in that particular 
matter in the West d.:>es not obtain 
here. It depends upon the social 
tolerance and social attitudes, and 
naturally our films should nOt be 
e,,-pected 10 reflect what is not our 
own and what would not be accepted 
by the social t,)lerances accElPted in 
*ur country. 

Mr. Speaker: The Member wanted 
to know, when these are to be shown 
to the same audiences, Indian audi-
ences, there ought to be one stand-
ard so far as that is concerned, whe-
ther it comes :rr')m the West or whe-
ther it is produced here. The Minis-
ter has argued that there are differ-
ent standards in difl'erent countries. 

Shri Hem Barna: May I add one 
word! 

Mr. SPeaker: I have followed it 
perhaps. He will go On repeating 
those adventures of young men. I 
will not allow. 

Shri Raj Bahadur: I do appreciate 
that there are certain sequences in 
foreign films which are not allowed 
and permitted in our films, and they 
are passed by the Censor Board, but 
there is a specific rule for that, which 
reads like this. This is Principle 
No. 2 issued under sub-section 2 of 
section 5 (b) : 

"Standards of life having reo 
gard to the standards of the 

country and people to which the 
story relates shall not be SO 

depicted as to depraVe the mora-
lity of the audience." 

This is exactly the interpretation 
which depends on the Censor Board, 
and this is a question whicn has been 
POsed to the Government by our 
own producers. We have left it to 
them to tell us how they would like 
us to act, whether to be more rigid 
with the foreign films and complete-
ly ban such sequences in those films, 
or to pennit them in our OWn films. 
That is the whole question. 

Smi Hem Barna: On a POint of 
order. From what he has said I 
dedUce that in Indian society oscuia-
tory things are a taboo. I can deduce 
like that. 

Shri Raj Bahadur: Yes, for the 
present they are not allowed in 
Indian films. There is no doubt 
about that. 

Shri Rem Barna: Then I do not 
understand .... 

Mr. Speaker: He might seek sume 
other remedy in clarifying it. I 
cannot go further. 

Shri Hem Barna: 
discussion. 

Half-an-h.:>:.zr 

Shri Kapur Singh: I want to lmuw 
whether these censorship principles 
which we apply to the films in Oath 
cases, Indian and foreign, are sup-
posed to be derived from our own 
cultural traditiOn or from some other 
source. 

Shri Raj Bahadur: Our fIlms [rom 
our sources, but some people are 
now going abroad also. 

Shri Sham Lal Sarar: The hon. 
Minister said that as far as fJi'elgn 
countries are concerned, they do sub-
ject these films to rigorous ~ensor_ 

ship. I would like to know what 
you have learnt as to the typ, ot 
items that are being subject to tt-..at 
sort of censorship. What are the 
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reasons for which there '" CellSQr-
ship? 

Shri Raj Bahadur: The reasons 
are, as I have JUSt now 3ubrnittf'd, 
~ound in the Cinematograph Act .. nd 
the rules and principles Issueo tl.ere-
under. I think there are enough 
reasons. 

Shri Sham Lal Saraf: He has nut 
understood my question. The hon. 
Minister said that as far as fureign 
countries are concerned, they d':' suh-
ject these films to rigorouS censor-
ship. I would like to !tnow what 
they have learnt as to wh~t t.f~ vi 
items are being subjected to that 
sort of censorship. 

Shri Raj Bahadur: The type of 
scenes or sequences which the hon. 
Member Mr. Barua refened tv are 
~rmittcd in foreign film., they arc 
not permitted in the indian fI.n.s. 
That is the whole matte!'. 

8hri Priya Gupta: The 1"". Minis-
ter has clarified his st~",cl in r< ply 
t;) Mr. Hem Barua that ~ince it is 
the practice in western countries to 
have such things as a social fact, 
they have gOt nO objection "0 e"lcibit 
t hose films here and si,lC" It IS not 
the social practice here Incilan fiLns 
arc not allowed tJ exhib;t sudl "ic-
tures. May I know whether the 
government will create some electro-
magnetic waves in the House sO ~hat 
the psychological procosses could be 
controlled and there wlll be no re-
action in the minds of the seers (If 
these forei~n films? 

Mr. Sp~aker: He is full of ideas 
and suggestions; he may pass them 
on. 
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Shri Kapur Singh: There is: 
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Shri Kapur Singh: It i. a very 
respectable name. 
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